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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Shrimati Sulata Deo: Dr. Sasmit
Patra (Odisha), Dr. Sonal Mansingh (Nominated), Shri Niranjan Bishi (Odisha), and
Dr. Amar Patnaik (Odisha).
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Demand to increase the credit limit of Kisan Credit Card from Rs. 3 Lakh to Rs. 5
Lakh
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Shri Vijay Pal Singh tomar: Dr.
Sasmit Patra (Odisha), Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Brij Lal
(Uttar Pradesh), Shri Naresh Bansal (Uttarakhand), Dr. Ashok Bajpai (Uttar
Pradesh), Shrimati Ramilaben Becharbhai Bara (Gujarat), Dr. Anil Sukhdeorao
Bonde (Maharashtra), Shri Samir Oraon (Jharkhand), Shrimati S. Phangnon Konyak
(Nagaland), Shri Vivek Thakur (Bihar) and Dr. Amar Patnaik (Odisha).

Demand to rename Bogaigaon Refinery as Dhaligaon Refinery

SHRI RWNGWRA NARZARY (Assam): Mr. Deputy Chairman, Sir, there is a
petroleum refinery of I0CL, located at Dhaligaon in the district of Chirang, under
Bodoland Territorial Region, Assam, which is known as IOCL, Bongaigaon Refinery.
The IOCL Bongaigaon Refinery came into existence after the merger of Bongaigaon



